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Supreme Court [19]
Abeda Salim Tadvi v. Union of India, (Surya Kant and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1280

Aditi v. National Board of Examination in Medical Sciences, (Vikram Nath, Sanjay Kumar and N.V.
Anjaria, JJ.), 2025 SCC OnLine SC 1288

Amit Kumar v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1282
CCE v. Denso India Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1285

Central Board of Excise & Customs v. National Flying Training Institute (P) Ltd., (B.V. Nagarathna
and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5477

Commr. of Central Tax v. Connneqt Business Solutions Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.),
2025 SCC OnLine SC 1281

Commr. of Central Tax v. Shell India (P) Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar and K.V.
Viswanathan, JJ.), 2025 SCC OnLine SC 1284

Commr. of Customs v. Haripriya Traders, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 5476

Commyr. of Customs v. Kanpur Edibles (P) Ltd., (J.B. Pardiwala and R. Mahadevan, J1J.), 2025 SCC
OnLine SC 1286

Commr. of Customs v. Prabhat Fertilizer & Chemical Works, (B.V. Nagarathna and Satish Chandra
Sharma, JJ.), 2025 SCC OnLine SC 1287

Commyr. of Service Tax v. PVR Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
1283

Harpreet Singh Talwar v. State of Gujarat, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5475

Machhindranath v. Ramchandra Gangadhar Dhamne, (Sudhanshu Dhulia and Ahsanuddin
Amanullah, JJ.), 2025 SCC OnLine SC 1290

New India Assurance Co. Ltd. v. ACZET (P) Ltd., (Surya Kant, Dipankar Datta and K. V.
Viswanathan, JJ.), 2024 SCC OnLine SC 5474

R R Global Enterprises (P) Ltd. v. Commr. of Service Tax, (Abhay S. Oka and Augustine George
Masih, JJ.), 2024 SCC OnLine SC 5479

Rishi Enterprises v. CCE, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine SC
5478

S.S. v. Rajat Gupta, (Dipankar Datta and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5480

Scandalous Remarks Made by Mr. Ajay Shukla, Editor-In-Chief, Varprad Media (P) Ltd., In re, (B.R.
Gavai, C.J. and Augustine George Masih and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC 1289

Sumtotal Systems India (P) Ltd. v. Commr. of Central Tax, (J.B. Pardiwala and R. Mahadevan, JJ.),
2024 SCC OnLine SC 5481

Allahabad High Court [21]
Abdul Wahab v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3191

Annu v. State of U.P., (Sangeeta Chandra and Ajai Kumar Srivastava-I, JJ.), 2025 SCC OnLine All
3187

Antram Goyal v. Power Grid Neemrana Bareilly Transmission Ltd., (Shekhar B. Saraf and Dr
Yogendra Kumar Srivastava, JJ.), 2025 SCC OnLine All 3201
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Harishankar v. District Judge, (Ajit Kumar, J.), 2025 SCC OnLine All 3193
Janhit Madhyamik Vidyalaya v. State of U.P., (Saral Srivastava, J.), 2025 SCC OnLine All 3198
Kamlesh Singh v. State of U.P., (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All 3197

Krishna Kumar Gupta v. Priti Gupta, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine
All 3190

Lavkush Tiwari v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 3192

Laximan Objection Filed Appropriate Bench v. UP Zila Adhikari/Sub-Divisional Officer, (Irshad Ali,
1)), 2025 SCC OnLine All 3196

Mohd. Rafiqg v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 3195

Ms. Marion Biotech (P) Ltd. v. State of U.P., (Dinesh Pathak, J.), 2025 SCC OnLine All 3199
Pradeep Soni v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 3188

Pushpa Devi v. State of U.P., (Manish Kumar Nigam, J.), 2023 SCC OnLine All 5413
Raghvendra Singh v. State of U.P., (Sanjay Kumar Pachori, J.), 2025 SCC OnLine All 3182

Rajjan v. State of U.P., (Siddhartha Varma and Syed Qamar Hasan Rizvi, JJ.), 2025 SCC OnLine
All 3186

Sah Agencies (P) Ltd. v. Cinni Foundation Trust, (Arun Bhansali, C.J. and Kshitij Shailendra, J.),
2025 SCC OnLine All 3184

Shashank Mishra v. State of U.P., (Mahesh Chandra Tripathi and Anil Kumar-X, JJ.), 2025 SCC
OnLine All 3189

Shashank Sachan v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3194
Sudha Shukla v. State of U.P., (Nalin Kumar Srivastava, J.), 2025 SCC OnLine All 3183
Sukh Lal v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All 3185

Trendships Online Services (P) Ltd. v. CCT, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All
3200

Andhra Pradesh High Court [12]
Aakula Chinna Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1955
Anga Rajesh v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1954
Annangi Rama Kotaiah v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 1957
Cheparthi Parameswara Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 1953

K.Md. Sadig v. Wakf, (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025 SCC OnLine AP
1958

Kuncham Avinash Benjamin v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1951

Lingam Veera Venkata Gopala Krishna Murthy v. Velpula Venkata Subbayya, (Y. Lakshmana Rao,
J.), 2025 SCC OnLine AP 1956

Maddipoti Satyavathi v. Authorized Officer, (K. Suresh Reddy and Y. Lakshmana Rao, JJ.), 2025
SCC OnLine AP 1959

Mudunuri Nagajyothi v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1952
P. Rama Chandra Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1960

Srinivasa Educational Academy v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan
Rao, J.), 2025 SCC OnLine AP 1961
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Thota Kasi Visweswara Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 1962

Chhattisgarh High Court [23]
Ajay Kumar Dhruve v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5647
Bharat Singh v. Union of India, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5641
Chandra Kumar v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 5655
Durgesh Kenwat v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5650

Farid Biswas v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Rakesh Mohan Pandey, J.), 2025
SCC OnLine Chh 5637

Hemant Baghel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5644
Jonsan Semual v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5643

Neel Kusum Ekka v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh
5658

Pawan Lohra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5649

Rajesh Agrawal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
5638

Ram Krishna Soni v. National Banking Division Group, (Ramesh Sinha, C.J. and Arvind Kumar
Verma, J.), 2025 SCC OnLine Chh 5653

Ramesh Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5645
S. Jaiswant Rao v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5646

Santosh Kumar Yadav v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh
5654

Sarvesh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Rakesh Mohan Pandey, J.), 2025 SCC
OnLine Chh 5656

Shailendra Ahirwar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5651
Shivshankar Achariv. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5642
Shukram Anant v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5652
Subhash Chaudhari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5640
Utkarsh Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5648
Vaibhav Singh v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 5657
Vasudev Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5639

Vinita Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Rakesh Mohan Pandey, J.), 2025
SCC OnLine Chh 5659

Gauhati High Court [21]

All Assam (P) Security Agencies Assn. v. Tezpur University, (Vijay Bishnoi, C.J. and N. Unni
Krishnan Nair, J.), 2025 SCC OnLine Gau 2820

Angura Begum v. Mohd. Abdul Wahab, (Devashis Baruah, J.), 2025 SCC OnLine Gau 2807

Anowara Begum v. Union of India, (Kalyan Rai Surana and Manish Choudhury, JJ.), 2025 SCC
OnLine Gau 2810

Atul Bora v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 2814
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Basanti Chauhan v. Tapeswar Saharia, (Devashis Baruah, J.), 2025 SCC OnLine Gau 2809

Bimalendu Das v. State of Assam, (Vijay Bishnei, C.J. and N. Unni Krishnan Nair, J.), 2025 SCC
OnLine Gau 2811

Deepak Damani v. State of Assam, (Vijay Bishnoi, C.J. and N. Unni Krishnan Nair, J.), 2025 SCC
OnLine Gau 2821

Dilwar Singh Chauhan v. Union of India, (Kardak Ete, J.), 2025 SCC OnLine Gau 2818
Laldinsanga v. State of Mizoram, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 2802
Laldinsanga v. State of Mizoram, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 2803
Laldinsanga v. State of Mizoram, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 2804

Lalruatsanga v. State of Mizoram, (Michael Zothankhuma and Marli Vankung, JJ.), 2025 SCC
OnLine Gau 2805

Madhu Deka v. State of Assam, (Suman Shyam, J.), 2025 SCC OnLine Gau 2812

Manik Karmakar v. Union of India, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 SCC OnLine
Gau 2819

Mriganka Roy v. State of Assam, (Lanusungkum Jamir, J.), 2025 SCC OnLine Gau 2816
Progressive Enterprises v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 2815

State of Mizoram v. Lalsangliana Chhangte, (Michael Zothankhuma and Marli Vankung, JJ.), 2025
SCC OnLine Gau 2806

Sunil Kumar Rabha v. Union of India, (Nelson Sailo, J.), 2025 SCC OnLine Gau 2817
Takar Karlo v. State of A.P., (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 2813
Tulan Dutta v. State of Assam, (Susmita Phukan Khaund, J.), 2025 SCC OnLine Gau 2801
Vijoy Chand Golcha v. Shankar Banik, (Devashis Baruah, J.), 2025 SCC OnLine Gau 2808

Gujarat High Court [15]
Babubhai Desaibhai Parmar v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj 1959

Darshan Bhupendrabhai Pithadiya v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj
1961

Hareshbhai Bhikhalal Parmar v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj 1965
Khushboo Girishbhai Pandya v. State of Gujarat, (J.L. Odedra, J.), 2025 SCC OnLine Guj 1968
Leenaben Shantilal Shah v. Kantilal Surjibhai Dhodi, (J.L. Odedra, J.), 2025 SCC OnLine Guj 1967
Madhuben v. State of Gujarat, (P.S. Dave, J.), 2025 SCC OnLine Guj 1966

Maheshbhai Melabhai Parmar v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj 1960

Roshankumar Ramiswar Rai (Yadav) v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj
1963

Sanjay Pravinbhai Tilavat v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj 1964

State of Gujarat v. Hiriji Jethabhai, (Nisha M. Thakore and Utkarsh Thakorbhai Desai, JJ.), 2025
SCC OnLine Guj 1958

State of Gujarat v. Kanubhai Fatiyabhai Bamaniya, (Nisha M. Thakore and Utkarsh Thakorbhai
Desai, JI.), 2025 SCC OnLine Guj 1954

State of Gujarat v. Koli Bhupatbhai Madhabhai, (Nisha M. Thakore and Utkarsh Thakorbhai Desai,
J1.), 2025 SCC OnLine Guj 1957
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